OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST
DISTRICT KARKARDOOMA COURTS, DELHI.

To <
The Registrar General
Hon'ble High Court of Delhi
New Delhi.
Sub: Special Casual Leave to the officers of the Delhi
the ensuing summer vacation of 2025.
R/Sir,

Higher Judiclal Service during

With reference to letter bearing No. 2612-2624/DHC/Gaz-G-4/DH]S/SumVac/2025
dated 08.05.2025 of Hon'ble High Court of Delhi, New Delhi, please find the requisite

information as under:

Sl
| No.

Name of Judicial Officer
Designation

ISpeciaI Casual Leave

'Date of Detention E

1 Sh. Vinod Kumar
Pr. District & Sessions Judge

10.06.2025 to 30.06.2025

.01.06.2025 to 09.06.2025

Vacant Court, D) (Comm-01)

Vacant Court

Vacant Court

Ms. Ruby Alka Gupta,
| D} (Comm-02)

10.06.2025 to 30.06.2025

*01.06.2025 to 09.06.2025

4 Sh. Ramesh Kumar-ll,
A5]-01/PQCSC

10.06.2025 to 30.06.2025

+01.06.2025 to 09.06.2025

| 5 Ms. Manjusha Wadhwa
{ Judge Incharge, Mediation

10.06.2025 to 30.06.2025

'01.06.2025 to 09.06.2025

6 Sh. Sanatan Prasad,
DJ-02

01.06.2025 to 21.06.2025

122.06.2025 to 30.06.2025 |
!

7 Sh. Hem Singh,
D}-01

10.06.2025 to 30.06.2025

'01.06.2025 to 09.06.2025

8  Ms, Colette Rashmi Kujur,
ASJ-06, POCSO

09.06.2025 to 29.06.2025

01.06.2025 to 06,06.2025
‘& 30.06.2025

9  5h, Sushant Changotra,
AS), FTC

10.06.2025 to 30.06.2025

01.06.2025 to 09.06.2025

10  Sh. Alok Shukla,
ASJ-02/NDPS

10.06.2025 to 30.06.2025

01.06.2025 to 09.06.2025

11 Sh. Gajender Singh Nagar,

10.06.2025 to 30.06.2025

01.06.2025 to 09.06.2025

10.06.2025 to 30.06.2025

01.06.2025 to 09.06.2025

10.06.2025 to 30.06.2025

101.06.2025 t0 09.06.2025 |

10.06.2025 to 30.06.2025

01.06.2025 to 09.06.2025 |

10.06.2025 to 30.06.2025

'01.06.2025 to 09.06.2025 !

10.06.2025 to 30.06.2025

'01.09.2025 to 09.06.2025

i

AS), 5C-RC-02
12 Sh, Sandeep Gupta,
AS], SC-RC-01
!., prerp— P
i 13 Ms. Mayuri Singh,
L PO, MACT
" 14 !Sh. Akash Jain,
AS|-04
!_ 15 | Ms. Swati Katiyar,
: AS], SFTC
16 5h. Subhash Kumar Mishra,
! (ASJ-03
i 17  Sh. Rakesh Kumar Rampuri

AS5), SC-POC50

10.06.2025 to 30.06.2025

£01.09.2025 to 09.06.2025

18 |Ms. PoojaJain, DJ-03

10.06.2025 to 30.06.2025

01.06.2025 to 09.06.2025

19 :Sh. Anil Kumar Paswan,
DJ-04

10.06.2025 to 30.06.2025

01.06.2025 to 09.06.2025

"
oF



\uv_\’.) .

| 20°:4sh, vjn_'_&_,é;s-.@arg;f:DJ-osft" 10.06.2025 to 30.06.2025 {01.06.2025 %0 09,06.2025

21

' ¥Sh, Somitra Kumar, 10.06.2025 t0 30.06.2025 |02.062025:to 09:06.2025

BU : B DL s o,
15h. Ashish Rastogi, 10.06.2025 t0 30.06,2025 |01.06:2025 ko 09.06.2025

SIFTSEIRC

is. Spigdha Sarvaria, 10.06.2025 to 30.06.2025 01.06.2025 t0.09:06.2025

[EPPER M

2 1y 80 é}u  {VINODKUMAR)

yincipal District & Sessions Judges East District
3 Karkardooma Courts, Dethi. "

7KKD/2025/DELHI | Dated' ?3 MAY 2025

Lol

Copy forwarded for information and hecessary action to :

—

The Registrar General, Hon'ble High Court, New Delhi.

The Principal District & Sessions Judge, (HQs) Tis Hazari Courts Delhi.

The Officer Incharge, Pool Car Section, Karkardooma Court, Delhi.

The Officer Incharge, Judicial Branch, Karkardooma Courts, Delhi.

The Officer Incharge, Record Rooms, Karkardooma Courts, Delhi.

Judicial Officers Concerned.

The DDO, East, Karkardooma Courts, Delhi

The Administrative Civil Judge, East District, Karkardooma Courts, Delhi.

The President/ Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.

- The Incharge Filing Section, Computer, Administration, E-Sewa Kendra and Care Taking

Branch, East District, Karkardooma Courts, Delhi.

. The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.
. The Incharge, R &l Section, for uploading on LAYERS,

- The Incharge, Lock-up, Karkardooma Courts, Delhi.

. The Website Committee, Tis Hazarl Courts, Delhi.

. Notice Board, East District, Karkardooma Courts, Delhi.

. PS to undersigned

\J‘\;vsr A\W

Principal District & Sessions judge: East District
Karkardooma Courts, Delhi.




